
A mount i n  Rs.

Sl.  

No.  

Na me of cre dit or  Ide nti fi cati on No.  De tai ls of cl ai m r ecei ve d De tai ls of cl ai m a dmitt e d A mount of 

conti ng e nt cl ai m 

A mount of a ny mut ual 

due s, t hat may be set 

off 

A mount of cla i m 
rej e cte d 

A mount of cla i m under 

veri ficati on 

Re mark s, if a ny  

Date of 

re ce ipt  

A mount cl ai me d A mount of cla i m 

admitt e d 

Nat ur e 

of clai m  

A mount 

cover e d by 

se cur ity 

int er est  

Whet her 

se cur ity 

int er est 

reli nqui shed 

? 
(Ye s/No) 

De tai ls of S e curit y Int er est  A mount 

cov er ed 

by 

guar ante  

e  

% shar e i n 

total a mount 

of cla i ms 

admitt e d 

Whet her 

related 

party? 

% of voting 

share in CoC 

1  

Phoe ni x ARC Pri vate Li mite d t rust ee of 

Phoe ni x Tr ust -FY 16 -2 6  31 -03 -20 2 0 1, 00, 6 8, 65 ,6 6 5  1, 00, 6 8, 65 ,6 6 5  

Financi al 

Cr editor  

 

0  Ye s  

37 .9 9 a cr e s i n me el a vita n vil lag e, 37 .4 4 

acr e s in mudi vait ha nendal villag e a nd 

12 2.8 2 a cre s i n vart haga re di patti vil lag e  0  20 .7 2 % - - - - -

2  State Ba nk of I ndi a  17 -06 -20 2 0 42 ,7 2, 90 ,8 4 1  42 ,7 2, 90 ,8 4 1  

Financi al 

Cr editor  

 

0  Ye s  

First char ge on t he curre nt asset s of t he 

compa ny,  pre se nt and fut ur e on pari pa ssu  

ba sis wit h ot her WC ba nks.  0  8. 79 %  - - - - -

3  Axi s Ba nk Li mit e d 10 -04 -20 2 0 16 ,3 0, 23 ,1 8 7  16 ,3 0, 23 ,1 8 7  

Financi al 

Cr editor  0  Ye s  

i) EM on r es ide ntial la nd at Athi patt u

Vil lag e, Ponneri Tal uk,  Mi nj ur  Pancha yat,  

Thi ruvot ri yoour S RO i n t he na me  of t he 

Compa ny.  

ii) EM on l and of 0. 53 a cre s at M ee la vitt an

Vil lag e, owned by the Compa ny.

iii) EM on l and of 5. 40 a cre s at Kumara giri

Vil lag e, owned by the Compa ny.  

Char ge s wer e not cr eat e d for ot he r t ha n 

the  a bove se curit y I nte re st. S e curit y 

Int ere st ot he r t ha n a bove ment ione d i n 

the  cl ai m for m will not be consi der e d a s 

Se curit y I nt ere st of M /s . Axi s Ba nk.  

0  3. 36 %  - - - - -

4  Cit y Uni on Ba nk Li mit e d 08 -04 -20 2 0 22 ,2 4, 95 ,3 7 9  22 ,2 4, 95 ,3 7 9  

Financi al  

Cr editor  

 
0  Ye s  

Books D ebt s of St.  John F rei ght S yst e ms 

Li mit e d 0  4. 58 %  - - - - -

5  L&T Fi na nce Li mit e d 29 -04 -20 2 0 19 ,3 0, 24 ,2 6 9  19 ,3 0, 24 ,2 6 9  

Financi al 

Cr editor  

 

0  No 

Al l that part  a nd par ce l of t he comme r cial  

unit No. 30 7 a dmea suri ng 2 21 0 S q. ft. - 

Seal able are a & Built up a rea  1 97 1. 6 0 S q. ft.  

and unit No. 31 7 a dmea suri ng 1 95 4 S q. ft. - 

Seal able are a & Built up a rea  1 74 5 S q. ft . 

locat e d at Rahej a Ar ca de Pre mises Co - 

oper ati ve S ociet y Li mit ed  Pl ot No. 6 1, 

Se ct or -1 1, CBD Bel a pur, T al uka & Di stri ct , - 

Thane, Na vi M umbai – 40 0 6 1 4.  

 

0  3. 97 %  - - - - -

6  ID BI Ba nk Li mite d 18 -06 -20 2 1 18 ,7 5, 21 ,2 4 9  18 ,7 5, 21 ,2 4 9  

Financi al 

Cr editor  0  Ye s  

H ypothe cati on on st ocks & book 

de bt s/ re cei va bl es a nd ot her  cur re nt a sset s 

of t he Cor porat e De bt or unde r pari -pa ssu 

ba sis wit h wor ki ng ca pital ba nker s.  

Excl usi ve Charg e on the all t he 3 50 

contai ne rs pr ocure d out of t er m l oa n of 

Rs. 4 ,0 0, 00 ,0 0 0 a va ile d fr om I D BI.  
0  3. 86 %  - - - - -

7  Cor porati on Ba nk 08 -04 -20 2 0 12 ,5 5, 14 ,0 0 1  12 ,5 5, 14 ,0 0 1  

Financi al 

Cr editor  

 

0  No 

First char ge  by wa y of mortga ge in fa vour 

of SI D BI of all  the i mmova bl e pr operti es , 

bot h pre se nt a nd  fut ur e, owne d by St John 

Freig ht S yst e ms Lt d., sit uat e at  

Vart hag are ddi pat ti Vill age , T uti cori n Tal uk,  

Pudukkott ai S ub Re gis trati on Dist ri ct, 

Tuti cori n Regi str ati on Di stri ct Tut icor in  

Tal uk Dist ri ct a nd comprise d of 1 .0 7 Acr e 

(0 .4 3. 5 He ct are s) i n S. No. 5 3/ 3, 0. 86  Acre  

(0 .3 5. 0 He ct are s) i n S. No. 7 3/ 3, 1. 75  Acre in  

S.No.5 4/1, 3. 53 Acre s in S . No. 38 2/ 2, 3. 51

acr e s in 3 82 /1 , 2. 5 9 Acre s i n S. No. 3 80 /4 ,

2. 68 Acre i n S . No. 38 0/ 5, 2. 2 2 Acr es ) i n

S.No.3 80 / 1, 1. 85 Acre i n S. No. 38 0/2, 1. 8 5

Acr e i n S . No.3 8 0/3, 3. 82 Acre s i n 

RS. No.3 81 / 2, 1. 90 Acre i n S. No. 38 1/3, 3. 2 7 

Acr e s in  S. No. 54 /5, 92 Ce nts in S. No. 54 /4  

and 93 ce nts in R.S. No. 5 4/ 6, t ota l 

admea suri ng 3 2. 75 Acre s, t og et he r wit h all 

the buil di ng s a nd st ruct ur e t her e on.  

0  2. 58 %  - - - - -

8  

S mall I ndustrie s De vel opment  Ba nk of 

India  10 -04 -20 2 0 11 ,8 6, 38 ,4 8 4  11 ,8 6, 38 ,4 8 4  

Financi al 

Cr editor  

 

0  No 

S.No.:46 /2 ,4 6 /4 ,4 6/ 6, 4 7/3, 47 /1 ,4 7 /2 ,6 0/ 5,

47 /4 ,6 0 /2 ,5 9/1, 4 8/5 Ti runel veli t o 

Thoot hukudi Roa d, Vart hag are ddypat ti 

Vil lag e T hoot hukudi Tal uk, T hoot hukudi 

Dist ri ct – 2 2. 74 Acre i n t he na me of St. 

John Frei ght S yst e ms Ltd.  

S.No.5 3/2, 7 3/2, 56 /1,5 6 /2 ,5 7/2, 3 75 /1 ,3 7 5/

2, 61 /2 ,5 9 /2, 6 1/ 1 A, 5 14 A, 51 /4 C

Vart hag are ddi pat ti Vill age  Tir une l vel i to

Tuti cori n Road T uti cori n T aluk – 2 3. 77 Acre

in t he na me of St . John Fr eig ht S yste ms
Lt d.  0  2. 44 %  - - - - -

9  Kar ur Vysya Ba nk Li mite d 09 -03 -20 2 0 3, 27, 5 5, 53 5  3, 27, 5 5, 53 5  

Financi al 

Cr editor  

 

0  No 

H ypothe cati on of curr e nt a ssets pr e se nt 

and fut ure of St . John F reig ht S yst e ms 

Li mit e d.  0  0. 67 %  - - - - -

10  La kshmi Vil as Ba nk 07 -04 -20 2 0 2, 52, 8 3, 08 6  2, 52, 8 3, 08 6  

Financi al 

Cr editor  
 

0  No 

H ypothe cati on of st ocks r elat e d t o t hat 

acti vit y store d i n t he ir busi ness pre mises , 

go-down, book de bt s a nd ot he r curre nt 

asset s of t he busi ness such as adva nce s 

pai d t o suppli er s et c. a nd hypot he cati on of 

equi pme nt, ma chi neri e s, fi xt ure s et c. on 

pari -pa ssu charg e ba sis wit h ot her wor ki ng  

ca pit al le nder s.  
0  0. 52 %  - - - - -

11  Ca na ra Ba nk 04 -04 -20 2 0 2, 46, 4 1, 57 3  2, 46, 4 1, 57 3  

Financi al  

Cr editor  

 
0  No 

Pari -pa ssu fi rst cha rge on r e cei va ble s wit h 

ot her  me mber banks under M BA.  0  0. 51 %  - - - - -

12  SREI E qui pme nt Fi na nce Li mite d  09 -04 -20 2 0 82 ,0 2, 04 4  82 ,0 2, 04 4  

Financi al  

Cr editor  

 
0  No 

H ypothe cati on of Re a ch Sta cker – AS TE R –  

Qua ntit y 1.  0  0. 17 %  - - - - -

13  Indus Ind Bank Li mit ed  10 -04 -20 2 0 20 ,8 0, 03 0  20 ,8 0, 03 0  

Financi al 

Cr editor  0  No 

H ypothe cati on of t he bel ow me nti one d 

asset :  

“Re a ch Sta cker – M odel no. D RF  4 5 0 S5 .  
Seria l No. T 3 41 1 3. 08 38 ” 0  0. 04 %  - - - - -

14  

Pira mal Capi tal & H ousi ng Fi na nce  

Li mit e d 21 -04 -20 2 2 57 ,5 9, 10 ,7 5 6  57 ,5 9, 10 ,7 5 6  

Financi al 

Cr editor  0  

No- Pur sua nt 

to  NCLT 

or de r  

La nd par cels  sit ua te d at  M udi vait ha ne ndal  

and Va rthag are ddi patti vil lag e comprisi ng  

90 .9 4 a cr es .  
0  11 .8 5 % - - - - -

Total  

3,11,32,46,099         3,11,32,46,099  


